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Phone : 0484 – 2207783,84,85,86 
E-mail:  pcbdo1@gmail.com 

      website-www.keralapcb.nic.in 

KERALA STATE POLLUTION CONTROL BOARD 
DISTRICT OFFICE -1, ERNAKULAM 

GANDHINAGAR, KOCHI- 682 020 
tIcf kwØm\ aen-\o-I-cW \nb-{´W t_mÀUv 

PnÃm Hm^okvþ1, FdWmIpfw 
                          KmÔn\KÀ, sIm¨n-- þ 682 020 
 
.PCB/EKM/DO-1/OA- 205/2021                                                                       Date:18.11.2021                                         
 From 
  The Environmental Engineer 

To 
 The Branch Head, 

M/s Jain Housing and Constructions Ltd 
Jain Tufnel Gardens, Site Office-Flat no: 4082, Rajagiri Valley, 
Chittethukara, Nilampathinja mughal Road, Kakkanad-682039 

 
Ref:- 1.Hon’ble NGT order in OA 205/2021 dated 22.09.2021 
 2.  Inspection conducted by Joint Committee on 09.11.2021 
Sir, 

 The committee constituted by the Hon’ble NGT had inspected the site of “M/s Tuffnel 
Gardens” on 09.11.2021.You are hereby directed to submit the following documents before the 
committee. 

1. It was informed that the EC which was expired in the year 2016 is extended to 2018. 
The copy of Environmental Clearance extended upto 2018. 

2. The proof showing the date of construction of the project.  
3. The details of no of towers in the project with their built up area and status of 

construction, details of occupancy etc 
4. The copy of agreement/joint venture executed between the project proponent and land 

owner 
5. The copy of land tax receipt, possession certificate. 
6. The clearances/NOCs obtained from various departments before the year 2016. 
7. Documents available if any regarding the conversion of land 
8. Compliance report of the EC conditions 
9. Copy of the information and plans submitted along with the application for permission 

to construct a building and copy of the permission granted by Panchayat as per Kerala 
Panchayat Raj Act 1994 and its amendments  

The details shall be submitted within 5 days on receipt of the letter. Please treat the matter as 

most urgent                  

 Yours faithfully 

 

 ENVIRONMENTAL ENGINEER 

   (Nodal officer- OA 205/2021) 
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Fig 1:VIEW OF PROPOSED SITE ON JANUARY 2008 

 

 

Fig 2:VIEWOF PROPOSED SITE ON JANUARY 2010 

Google Images showing the construction status of the project    
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Fig 3:VIEWOF PROPOSED SITE ON JANUARY 2011 

 

 

 

Fig 4:VIEW OF PROPOSED SITE ON NOVEMBER 2011 
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Fig 5:VIEW OF PROPOSED SITE ON JANUARY 2012 
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PHOTOGRAPHS OF SITE INSPECTION ON 09.11.2021 
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